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MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP 
 

RAJYA SABHA 
 

STARRED QUESTION No.*95 
TO BE ANSWERED ON 09.03.2017 

 
FUNDS FOR UPGRADATION OF ITIs  

 
*95. SHRI PARTAP SINGH BAJWA: 
 

Will the Minister of Skill Development and Entrepreneurship be pleased 
to state: 
 
(a) the quantum of funds allocated for setting up/upgradation of Industrial Training 
Institutes (ITIs) across the country, State-wise;  
 
(b) whether there has been delay in releasing funds to the State Governments and if 
so, the details thereof and the reasons therefor; and 
 
(c) whether any anomalies/discrepancies have been found in purchase of 
equipments/machineries at these ITIs and if so, the details of action taken against 
the persons/institutions flouting the rules? 

 
 

ANSWER 
 

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF 
SKILL DEVELOPMENT AND ENTREPRENEURSHIP 

(SHRI RAJIV PRATAP RUDY) 
 
(a) to (c)  A statement is laid on the table of the House.  



 
STATEMENT REFERRED TO IN REPLY TO PART (a) TO (c) OF RAJYA SABHA 
STARRED QUESTION NO. *95 RAISED BY HON’BLE M.P SHRI PARTAP SINGH 
BAJWA REGARDING ‘FUNDS FOR UPGRADATION OF IT IS’ DUE FOR REPLY 
ON 09.03.2017. 
 
(a) Directorate General of Training, Ministry of Skill Development & 
Entrepreneurship is assisting State Governments for upgradation/establishment of 
ITIs through following schemes: 
 

1. Skill Development in 47 Districts Affected by Left Wing Extremism – The 
scheme envisages establishment of 47 Industrial Training Institutes (ITIs) in 
47 districts affected by Left Wing Extremism in 10 States. An amount of Rs. 
129.53crore (includes75% Central and 25% State share) has been released 
for the purpose. The State-wise details of allocation are at Annexure-I 

2. Enhancing Skill Development Infrastructure in NE States & Sikkim – The 
scheme envisages establishment of 22 new ITIs, establishment of 3 new 
trades in each of 20 existing ITIs and supplementing old and obsolete tools 
and equipment in each of 28 existing ITIs in 8 Northeastern States. An 
amount of Rs. 143.33crore (includes 90% Central and 10% State share for 
new ITIs only, other parts are 100% Centrally funded) has been released for 
the purpose. The State-wise details of allocation are at Annexure–I. 

3. Externally Aided Project (EAP) - World Bank assisted Vocational 
Training Improvement Project (VTIP): The Project envisages upgradation 
of 400 Government ITIs. 34 States /Union Territories (UTs) are participating 
under the project. An amount of Rs. 1633 crore, including 75% Central and 
25% State share (90:10 for North Eastern States) has been released for the 
purpose. State-wise details of funds allocated are at Annexure-II. 

4. Upgradation of existing Government ITIs into Model ITIs: Under the 
scheme, existing Government ITI in a State is upgraded as Model ITI. An 
amount of Rs. 85 crore, including 70% Central and 30% State share (90:10 
for North Eastern States) has been released for the purpose.State/ UT-wise 
details of funds allocated are at Annexure-III. 

5. Upgradation of 1396 Government ITIs through Public Private 
Partnership (PPP):  A total of 1227 Government ITIs have been covered in 
31 States/UTs. Interest free loan amounting to Rs. 3067.50 crore @Rs 2.50 
crore / ITI was released directly to the Institute Management Committees 
(IMCs) Society of ITIs. The release of funds ended in March 2012. State/UT-
wise details of funds allocated are at Annexure-IV. 
 

(b) The funds are released to the States/UTs in installments and subsequent 
installment is released based on the utilisation of earlier released funds.  
 
(c) The procurement of tools and equipment are done by State /UTs. No 
anomalies have been reported in purchase of equipment/ machinery by the State 
Governments. 



ANNEXURE-I 
State-wise details of coverage and allocation under the scheme “Skill 

Development in 47 Districts Affected by Left Wing Extremism”: 

 
State-wise details of coverage and allocation under the scheme 

“Enhancing Skill Development Infrastructure in NE States & Sikkim”: 

*Up-gradation: Upgradation of 20 ITI by introducing 3 new Trades in existing ITIs. 
# Supplementing Deficient Infrastructure: Supplementing Deficient Infrastructure 
in 28 ITIs by construction of new hostel, boundary wall and supplementing old and 
obsolete tools and equipment of 3 trades in each ITI. 
  

(Rs. in Lakh) 

Sl States 
Number of 
new ITIs 

Allocation 
(75% Central Share + 25% State share) 

1 Andhra Pradesh  1 734.60 
2 Telangana  1 532.60 
3 Bihar  9 6611.40 
4 Chhattisgarh  9 5197.40 
5 Jharkhand  16 11147.60 
6 Madhya Pradesh  1 532.60 
7 Maharashtra  2 1267.20 
8 Orissa  6 3397.60 
9 Uttar Pradesh  1 532.60 

10 West Bengal  1 532.60 
  Total 47 30486.20 

Sl. States 

Number of Allocation(Rs
. in Lakh) 

Includes 10% 
State share 
for new ITIs 

New 
ITIs 

Existing 
ITIs for 

Up-
gradation* 

Existing ITIs for 
Supplementing 

Deficient 
Infrastructure# 

1 
Arunachal 
Pradesh  

4 
3 

3 4860.86 

2 Nagaland  2 2 5 3031.52 
3 Sikkim  1 0 3 1374.29 
4 Manipur  2 3 8 3668.00 
5 Mizoram  3 1 3 3486.48 
6 Meghalaya  2 4 4 3314.47 
7 Assam  5 6 1 6164.57 
8 Tripura  3 1 1 3203.62 

  Total 22 20 28 29103.80 



ANNEXURE-II 
State-wise details of coverage and allocation under the scheme 

“Vocational Training Improvement Project (VTIP)”: 
 
 

 
 
* Includes Central and State Share in the ratio of 75:25 (90:10 for NE States) 
 
 

 
 
 
 

  

S. No. States / UTs Total no of ITIs covered 
Total allocation* 

(Rs. Lakhs) 

1 Andhra Pradesh 17 8302.52 
2 A & N Island 1 237.67804 
3 Arunachal Pr. 1 376.55 
4 Assam 7 2529.13 
5 Bihar 8 2743.33 
6 Chhatisgarh 18 5883.60 
7 Daman & Diu 1 203.92 
8 Delhi 3 1055.13 
9 Goa 7 3077.32 

10 Gujarat 29 14961.15 
11 Haryana 16 7663.91 
12 Himachal Pr 11 4690.10 
13 Jammu & Kashmir 10 2820.97 
14 Jharkhand 3 1093.88 
15 Karnataka 30 14765.76 
16 Kerala 7 3040.68 
17 Lakshadweep 1 76.68 
18 Madhya Pradesh 28 13047.70 
19 Maharashtra 87 35796.39 
20 Manipur 2 411.59 
21 Meghalaya 1 409.09 
22 Mizoram 1 412.68 
23 Nagaland 1 369.33 
24 Odisha 9 5464.34 
25 Pondicherrry 1 318.17 
26 Punjab 27 14150.67 
27 Rajasthan 10 3194.10 
28 Sikkim 1 331.42 
29 Tamil Nadu 17 8237.57 
30 Telangana 8 4104.54 
31 Tripura 1 522.83 
32 Uttar Pradesh 16 7154.70 
33 Uttarakhand 10 3511.51 
34 West Bengal 10 3857.42 
  Total  400 174843.60 



Annexure-III 
 

State-wise details of coverage and allocation under the scheme 
“Upgradation of Existing ITIs into Model ITIs”: 
 

Sl. No. States / UTs Location of the ITI  
Approved 

allocation*(Rs. in 
Lakh) 

1 Andhra Pradesh ITI Gajuwaka 1000.00 
2 Arunachal Pr. ITI Yupia 435.00 
3 Bihar ITI Marhowrah 1000.00 
4 Chhatisgarh ITI Bhilai 1000.00 
5 Delhi ITI Pusa 843.00 
6 Goa ITI Panaji 500.00 
7 Gujarat ITI Dashrath 910.00 
8 Haryana ITI Gurgaon  1000.00 
9 Himachal Pr ITI Nalagarh 913.00 
10 Jharkhand ITI Ranchi 1000.00 
11 Karnataka ITI Bangalore  1000.00 
12 Kerala ITI Kalamassery 1000.00 
13 Madhya Pradesh ITI  Bhopal  1000.00 
14 Maharashtra ITI Nashik 899.00 
15 Orissa ITI Barbil 710.00 
16 Punjab ITI Ludhiana 1000.00 
17 Rajasthan ITI Udaipur 500.00 
18 Sikkim ITI  Namchi 500.00 
19 Tamil Nadu ITI Coimbatore 1000.00 
20 Tripura ITI Indranagar (W)  800.00 
21 Telangana ITI Mallepally 1000.00 
22 

Uttar Pradesh 
ITI Meerut  1000.00 

23 ITI Varanasi  900.00 
24 Uttarakhand ITI Jagjitpur, Haridwar 750.00 
25 West Bengal ITI Durgapur 1000.00 
  Total    21660.00 

 
* Includes Central and State Share in the ratio of 70:30 (90:10 for NE States) 
  



Annexure-IV 
 

State-wise details of coverage and allocation under the scheme “Up-
gradation of 1396 ITIs through Public Private Partnership (PPP)”: 

 
 

 
 

*******  

Sl State/UT No. of ITIs covered Allocation / Loan 
released 

(Rs. in Cr) 
1. Andhra Pradesh 31 77.50 
2. Arunachal Pradesh 4 10.00 
3. Assam 17 42.50 
4. Bihar 13 32.50 
5. Chandigarh 1 2.50 
6. Chhattisgarh 42 105.00 
7. Dadra and Nagar 

Haveli 
1 2.50 

8. Delhi 9 22.50 
9. Goa 1 2.50 
10. Gujarat 91 227.50 
11. Haryana 52 130.00 
12. Himachal Pradesh 33 82.50 
13. Jammu & Kashmir 34 85.00 
14. Jharkhand 8 20.00 
15. Karnataka 76 190.00 
16. Kerala 26 65.00 
17. Madhya Pradesh 74 185.00 
18. Maharashtra 250 625.00 
19. Meghalaya 1 2.50 
20. Mizoram 2 5.00 
21. Nagaland 7 17.50 
22. Odisha 14 35.00 
23. Puduchhery 4 10.00 
24. Punjab 76 190.00 
25. Rajasthan 105 262.50 
26. Tamil Nadu 32 80.00 
27. Telangana 30 75.00 
28. Tripura 7 17.50 
29. Uttar Pradesh 115 287.50 
30. Uttrakhand 43 107.50 
31. West Bengal 28 70.00 

 Total 1227 3067.50 


